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salaries of all classes of workerg in the
public sector undertakings have gone up
and now evem the class IV staff have
come under the Income-Tax Act. This
i85 a genuine demand and the Govern-
ment must enhancy the income-tax
exemption limit to Rs. 60,000/-.

At present, the Government is giving
12 per cent interes; on the amount accu-
mulated in the provident fund of the
employees and this interest rate was fixed
some decades earlier. OQver the years,
the value of momey has come down.
Since the contribution to provident fund
by the employee; is their only savings
after retirement, I request the Govern-
ment to enhance the interest rate on the
provident fund amouny from 12 per cen;
to at least 15 per cent,

Most of the public sector undertakings
have been talking abow modernisation
of their projects plants. I am sure tha
the employees and the trade unions are
not agaings the modemnisation. But the
trade unions are demanding thag proper
rehabilitation of the employee, should be
made before launching modernisation
drive.  Modemnisation can go in 5 big
way in the interest of the country but
it should not be at the cost of the wor-
kers. Therefore, T urge upon - the Goy
vernment to direcy the Centra] Public
sector undertakings  to rehabilitate jts
employee; before taking up mogernisation
of the plants.

ALLEGED MORE TO SHIFT THE
SRI KRISHNA TEMPLE IN MINICOY
ISLAND OF LAKSHADWEEP

SHRI. O, RAJAGOPAL (Madhya
Pradesh): Madam Deputy Chairperson,
I would like tp invite the attention of
this hon.. House, through you, to a situa-
tion in Lakshadweep Islands  There is
one islang called Minicoy and | would
like to place before the House a special
problem faced by the mionrity com-
munity there. Several armed forces
personnel of Madhya Pradesh are located
there. They are about 250 in number
alosg- with their families. There is only

(17 MAR 1993]

Mentions 334

one temple, Sri Krishna Temple, That
is the only temple available in the whole
island. In the mame of locating some
other office or Navoday, Vidyalaya, the
Tesidents are afraid that thig temple is
goiag 10 by removed and located in a
far-oif ‘place making i; practically impos-
sible tor the people to go to the temple.
Thi; apprehension is there among the
members of the minonty commimity.
They have made a representstion o me
and I would draw the attention of the
Government to this apprehension in the
minds of the minority community in
Mumicoy. I would like to have some as-
surance from the Government that such
a shifting will not take place and the
minority community will be allowed to
have free worship in St Krishna Teraple
in Minicoy Island. Thank You.

THE DEPUTY CHAIRMAN: The
Minister is here and he will take noto
of it

NEFD TO REDUCE THE PRESCRIB-
ED LIMIT OF 500 GRAMS OF GOLD
UNDER THE GOLD BOND SCHEME
TO 100 GRAMS( FOR THE BENEFIT
OF THE MIDDLE-INCOME GROUP
PEOPLE:

SHRI JOHN. F. FERNANDES
(Goa): I want to congratulate the Gov-
ernment, specially the Finance Minister,
tor floating Gold Bonds which came inta
force on Monday the 15th of March.
The President issued an Ordinance and
the Bil is before thi; House for a dis-
cussion. As the Gold Bond Scheme has
already come into force, I would like
to say that the intention of the Govern-
ment is to unearth 7000 tonnes of gold,
The impression given to the general
public is that thy intention of the Gov-
ernmen; is also to regularise Rs. 5000
crores swindled by varioug people in the
securities scam, ;

Madam, the minimum ceiling to
deposii 1olg against. the Gold Borwd is
500 grams, and the value of this gold
will be about Rs. 2 lakhs Bu; this
scheme i5 not going to benefit the people
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at large, th people in general, the com-
mon people who will not be able 1o
avail of this facility.

Therefore 1 suggest to the Finance
Minister tha; the ceiling of 500 grams
should be reduced to 100 gramg so that
people in the middle incomg group can
also avail of thig facility and can bene-
fit from this scheme. Thank you,

SHRI JOHN P. FERNANDES: Madam
What about the Home Minister’s state-
ment?

THE DEPUTY CHAIRMAN: I will
find out and inform. As the Home
Minister hag said, it all depends on the
retutn of Mr. Rajesh Pilot. Let there be
proper information, le; there be much
more information, from the Government.
I will find out and inform the House
accordingly. We will announce it on the
television monitor.

The House is now
lunch, till 2.30 p.m.

adjourned for

The House then adjourned for lunch

at thirty-one minutes past one of the
clock.

The House reassembled after junch at
thirty three minutes past two of the
clock,

THE VICE-CHAIRMAN (SHRI MD.
SALIM) in the Chajr.

Re demand for Statemani on Bob-blast
ia Caleutta —contd,

SHRI DINESHBHAI TRIVEDI (Guja_
rat) ; Sir, T have , point of order.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): When  there is no businass,
what is the point of order?

SHRI DINESHBHA] TRIVEDI: At
12.15 the Chair hag directed the Minjs
ter of Parliamentary Affajrs thar withjn
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oue hour he should givz 25 indication 2s
to at what time the Home Minister would
make a statement on Calcutea.

THE VICE-CHAIRMAN (SHRI MD
SAIM) : When the Houase adjourmed for
Iunch, the direction from the Chair was
tiiat as soon as they 2ot the informa-
Lion, 1t will be shown on the monitor.
Anyway, 1s there any information ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE AND THE
MINISTER, OF STATE IN THE MIN-
ISTRY OF PARLIAMENARY AFFAIRS
DR. ABRAR AHMED: No.

THE VICE-CHAIRMAN: (SHRI MD.
SALIM) : The moment they got the
information, it will be announced.

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): At 12.i5
if 1 heard correctly, the Chair had
directed that within one hour at leas(t
they must give an  indicaticn of the
timing. I think within onc hour she did
give an indication thai as scon as Lhe
State Home Minjister comeg from Cal-
cutta it will be flashed on the monitor
and the House will be informed of the
timing when the statement will be made.

THE VICE-CHAIRMAN (SHRL
MD. SALIM): Now we go to special
mentions. Mr. Viren Shah.

SPECIAL MENTIONS—Contd.

Qutbreak of Jaundice in villages on the
Banks of River Krishna in Western Maha~
rashtra

SHRI VIREN ] SHAH (Maharash-
ira) © Mr. Vice-Chairman, &jr, I want 10
make a special mention about the
health hazards that prevail in the rural
areas of Western Maharashtra, particular.
ly in a place called ‘Karad’. There has
been a major outbreak of jaundice in
Karad. 1 am referring to p report which
appeared in the ‘Indian Express’ of 3rd ,



